CENTRAL ADMINISTRATIVE TRIBUNAL _ ALLAHABAD BENCH

ALLAHABAD .

Allaghabad this the ?k" day of 1996,

‘Hon'ble Mr. Justice B.C, Saksena, Vice-Chairman
Hon' ble Mr. S. Da t adminigtrative Member.

Originagl Application no., 260 of 1992,

Shiv Narayan Pateriya, $/o Shri R.R. Pateriya, R/o Gan-
dhi Nagar, Nai Basti, near Ploice Chowki, Lalitpur,

see ApPp licant.
Versus

i, Union of India through General Manager, Central
Railway, Bombay, VI.

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay Central,
Bombay.

iji, Divisional Railway Manager, Central Railway, Jhansi,

«++ Respondents
Alongwith
b A Origingl Application no. 261 of 1992.

Ghanshyam Dass Chaurasiya, S/o shri H. Chaurasiya,
R/o 9, Ganesh Bazar, Jhansi.

see Applicant.

Versus

i. Union of India through General Manager, Central
Railway, BombayyT.

ii, Chairman, Railway Service Commission ¢{Known as
Rallway Recruitment Board now), Bombay Central,
Bombay.

+++ Respondents.,

3. Original Application nc. 262 of 1992,

Ramashanker Triprethi, $/0 5ri A.L. Tripsthi, R/o 4,
Sulekhan Fhirki, Jhersi.

Vergus
b R =%: - e . oapr, Central
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ii. Chairman, Railway Service Commission ( now known
as Railway Recruitment Board), Bombay Cenatral,
Bombay.

1ii. Divisional Railway Manager, Central Railway,
Jhansi.

++. Respondents,

. Original Application no. 203 of 199z.

Ram Kumar NMamdeo, S/0o Sri Sitaram Namdeo, R/o 474 near
Bihari ji ka Mandir, Babina Cantt, District Jahnsi.

ese Applicant,

Versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chajrman, Railway Service Commission ( now known
as Railway Recruitment Board), Bombay Central,
Bombay.

++s HBRespondents.

&. Original Application no. 264 of 1992.

Rakesh Kumar Srivastava, S/o Sri V.P. Srivastava, R/O
Behind Normel school, Gooler Naka, Bahda.

o
ev. Appiicant.
Versus

i. Union of Ipdia, through General Manager, Central
Railway, Bombay VT.

ii. Chairran, Railway Service Comﬂ335¢3n { now known
85 wei.woy recruitment Board), Bombay Central,
Bomtay Vi

iii. Divisiongl Kaiiway Manager, Central Railway, Jhansi.

... Hespondents.

€. Crizinel Arplicgtion no. 265 cf 1992,

\

Koo Altos saksnoar, Dfo Shril V,G. Vashankar; 2/0 43
ceondnon oo Tooty o, Jhansi.,

Vers iy

1o Unizi o0 Xrdd . Through General fzpener, Central
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Railway, Bombay VI.
ii, Chairman, Railway Service Gommission { now known
as Railway Recruitment Board), Bombay Central,
Bombay.

... Respondents.

4. Original Application no. 266 of 1992.
Dilip Kymear Agarwal, s/o shri N.G. Agarwal, R/o 45,

Chalwiyaeila, JhNaNsie
... Applicant.
Versis
Il

i. Upion of India through General Manager, Central
Rajlway, Bombay VI.

ii. Chairman, Rallway gervice Commission ( now known as
Railway Recruitment Board), Bombay Central, Bombay.

jii. Divisional Railway Manager, Gentral Railway Jhansi.

... Respondents.
CA-2LT of 1492

@ Avdhesh K mar Vaidh, s/o shri U.S. vaidh, R/o 131
Devri Mohalla, Ranipur, District, Jhansi.
... Applicant.

Vversus

5, Union of India through General ManagerT, Central
Railway, Bombay VT.

ii. Chairman, Railway service Commission (now known
as Railway Recruitment Board), Bombay Central,
Bombay.

... Respondents.

q. Oriz nal Appliceationno. 268 of 1992.

satya Prakash Dubey, s/o sri B.P. Dubey, ¢/ o Bunde lkhand
Medical Stores, Nariya Bazar, Jhansi.

... Applicant.

Versus
i. Union of India through General ManaJer, Centrel
Railway, Bombay \T.
ii. Choirman, Hal.eo, Serwite oo e o oo SRR SIS}
as Rallway Fecruitient Boa.d,, Boroly crrtzel o,
Bombay.
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0. Original Application no. 269 of 1992

sripal singh, s/o shri Rajjan Singh, R/o Post and Village
Chirhu1, Distt. Etawah (Uopo) .

PR Applicant.
Versus

i, Unicn of India through General Manager Central
Raulway, Bombay Vi.

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay Central,
Bombay. i

iii. Divisional Railway Manager, Central Railway, Jhansi.

++. Respondents,
1+ COriginal Application no. 270 of 1992,

R2iech Kumar Srivastava, $/o Shri I.D. Srivastava, R/o
gf Crnandra Shekhar Azad, Garesh Bazar, Jhamsi.

e AppliCant.
Versus

i. Union of India through General Manager, Central
Railway, Bombay VT. G

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay Central,
Bombay.

jii. Divisional Railway Manager, Central Railway,
JhanSio

3K ] Re".p()nden't5¢

19. Origingal Application no. 271 of 1992.

Prakash Lodhi, S/o shri Brish Bhan Lodhi, R/o Gram and
FOosl Bhamboisir, Tenszil Talbehat, Distt. Jhansi.

s Applicant.

Versus
i. Jnion of India through Jereral Merager, Ceniral
Flailway, Dor. . /T,
il. Chairman Railuiay Service Cerusces o (i fiown
as Rallway Recruitrmert Eocarad), bounay teenlaal,

Borbay,




-

jji. Divisional Railway Manager, Central Railway,
Jhansi.

«s» Respondents. 1

13. Original Application no. 272 of 1992+
Jai Prakash Mishra, S/o shri Madan Mohan Lal Mishra, R/o

oo N o~ = - ! C 2
Ol uu&ﬂgaun. <hang

... d&pplicant.
Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

ji. Chairman, Railway Service Commission ( now known
as Railway Recruitment Board)}, Bombay Central,
Bombay.

jii. Divisional Railway Manager, Central Railway,
Jhansi »

«ss. Respomdents.

1%. Original Application no. 273 of 1992.

Sayyed Aizaj Mohammed, s/o shri S.I. Mohammad, R/o
682/6, Tondon Compund, Civil lLines, Jhansi.

. Applicant.
Versus

i. Union of Indi a through General Manager, Central
Railway, Bombay VI.

ji. Chairman, Reilway Service Commnission,( now known
as Railway Recruitment Board), Bombay Central,
Bombay .

.1

31i. Divisicnal Rallwav Menaldtl, Central Railway,
Jhahsi.

s e RespondEntS-

1€, Oricinal Aoplicastion no. 274 of 1992.

<

Beepak Babu Rawat, S/o Shri R.N. Rawat, R/o 83 Chhatra-
salpura, Lalitpur (U.F.).

... Applicant.
AR F O

1. : jJnion of inuils 1 ough Genesal Manager, Central
Hallway, oCadey Vi

oy °"'6/-
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ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombasy Centrsl,
Bombay.

iis. Divisional Railway Manager, Central Railway,
Jhansi.

Yy Respondenth

1&, Original Application no. 276 of 1992.

Santosh Kumar Sharma, S/o Shri B. Sharma, R/o 155/20,
Subhash Pura, Lalitpur (U.P.)

«+. Applicant.

Versus

i. Union of India through General Manager, Central ;
Railway, Bombay VI.

ii, Chairman, Railway Service Commission (now known
as Railway Recuritment Board), Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Rail ay,
Jhansi.

... BRespondentsg

“¥}. Original Application no. 276 of 1992.
Mahe sh Chandra Sharma, $/o Shri R.D. Sharma, R/o 241

Outside Datia Gate, Bernind Home Guard Trainirjy Center
Jhansi,

- & @ @plicantO G
Versus

i, Union of India through Seneral #anager, Central
Railway, Bombay VI.

ii. Chairman, Railway Recruitmert Bosrd (Priviously

b rown as Hallway 3esvics Conoidscion), Bombay
Sertrgl, Bombsy.

«++« Respondents.

1%. Original Applicaticn ro. 277 of 1992.

R.S. Undhayaya. S$/0 Sri H.S. Upcdhayavya, R/o Railway Qre.
no. G-Slock, Agra Canti.

«.. Applicant.
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Railway , Bombay V.

ji. GChairman Railway Service Commissicn {now known
Recruitment Board), Bombay .Ceptral,

as Railway
Bombay.
§ii. Divisional Railway ManagerX, Central Railway,
Jhansi.
se e Responden‘ts.

19. original Application no. 278 of 1992.

| om Prakash Rai, S/o shri P.P. Rai, R/o (C/0) Bhatriya
Lodge, Manick Chowk, Jhansi.
... Applicant.

v
_ Versus

Union of India through General Manager, Central

Railway, Bombay VT.

i3. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), “ombay Central,
Bombay. .

§3i. Divisional Railway Manager, Central Railway,

Jhansi.
Respondents.

90. Original App lication mo. 279 of 1992.
> Ajai Kymar Upadhayaya, s/o Sri B.L. Updhayaya, R/o 182/1
BRzr ubhonde la, Jhansi. ‘
Applicant.

versus

uni-n of India through General Manager, Central

Failway, Bombay VI.
Car-isgion { now Kniowh

i3. Cnairman Railway Service
Bombay Central

as Rallway Recruitment Board),
Bombayes

1ii. Divistonal Rablway Manager, Gentral Railway,

Jhansi.
Regpondents.

LI

»{. Original Application no. 230 of 1992,

dirvar, S/o Shri Tarbe, j/0 Gren Peral Pret

o - -
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i, Union of India through General Manager, Central
Railway, Bombay VT.

1i. Chairman, Railway Service Commission ( now known
as Railway Recruitment Board), Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Railway,
Jhensi, o

«++ Respondents.

2. Original Application no. 281 of 1992.

Mahendra Kumaxr Tripathi, S/o Shri B.D. Tripathi, R/o
305/2, Jhokan Bagh, Jhansi.

"o Applic:an‘t.
Versus v

i. Union of India through General Manager, Central
Railway, Bombay VI,

1i. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay, Central
Bombay. ' .

iii., Divisional Railway Manager, Central Railway,
Jhansi.

e+ Respondents,

23. Original Bpplication no. 424 of 1992,

Rajesh Chancra Tripathi, $/o Shri A.S. Tripathi, R/o
Kalco Kywan, Tinwari Road, Banda.

* e AppliCer‘t..
Versus

i. Jnion of India through General Manager, Central
Railway, Bombay VT.

L3 wirrar, Regllway Service Commission (now known

oo oreloowey Hecuritment Board), Boibay Irrirel,
ZinEaY .

iii. Divisional Railway Manager, Central Railway, Jhansi.

... Respondents.

k. Tlninel Application no, 425 of 1003,
‘(' v oo _j:\ W7 A\“&St hi, S/n Shl"i L-So l’:\'v"'::’th: 3 -':I-‘,i" ; 75
Vocwe o, "2ara Bizar, Jhensi.

ﬁ,_":.‘; .1 l

tanm
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Veréis

i. Union of India through General Mgnager, 'C‘o;t‘ztral‘ L
Railway, Bombay VI

VoA Sl SR
o4 Original Application no. 428 Of 19927 1 |
Japaluddin Khan, S/o Stri N.U. Kham, R/o Desn payal Nagar. . ||
C/o A.B.M. Building Materiak, Nand anpura; . Sipt Pazery - IR
! Jhansi. ‘. ‘V,- " ! i -3'"‘.‘ \.é;“' 'T:\ . . fj";" !
 Taps Mpplicants
{. Union of India through General Manager, Gentral
~ 7 sRailway, Bombay VvT. R A
i3, Chairmen, Railway Recruitment Board (‘?reviohsly‘
xnonw as Rahlway Service Commission), Bombay
Central, Bombay.
ii3., Divisional R,ilway Manager, Central Railway,
Jhansi.
... Respondents.
-4

2%,  Original Application no. 429 of 1992.

Vinod Kumar Awasthi, s/o shri R.R, Awasthi, R/o Mohalla
Hatwara, P.O. Talbehat, pistt. Lalitpur (U.P.).

ave Applicant.
versus

i. union of India through General Manager, Central
Railway, Bombay VI. _

44. Chairman, Railway Service Comnission ( now known
as Railway Recpuitment Board), Bombay Central
Bomba*{. . . '

jii, Divisional Railway Manager, Centr.a‘l Railway,
Jahnsi.

.+» Respondents.

..ooooth/-

\
b




/710 /]
A . Origin:l Application no. 916 of 1992

madhuvar Deo Pandey, S/o Shri R. Pandey, R/o Fost
Baldeo’, Disttc Mﬁthura (U.P-} °

vee N)plican.to
Versus

i. Union of India through General Manager, Central
Railway, Bombay VI,

ii. Chairman, Haiiway Recrulimcnt Beard (Previously
known as Railway Service Commission), Bombay
Central, Bombay.

iii, Divisional Railway Manager, Central Railway,
JhanSio

" s Respondents.

h)

28. Original Application no. 918 of 1992.
Rajendra Kumar Srivatava, S/o Shri V.S. siivastava, R/o
554/7, Chitra Gupt Bhawan, Adarsh Nagar, Sipri Bazar,
Jhansi.

.e» Applicant.

versus

i, Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Recruitment Board, Bombay, Cen-
tral (previously known as Railway Service
Commission}.

iii. Divisional Railway Manager, Central Railway, {
Jhansi.

..+ Respondents.

29. Original Applicetion no, 920 of 1992.
Raw Gopal Fazi, 5/0 Shri B.L. Rai, R/0 29 Ramlila laidan,
Babins, Distt. Jharsi.
.. Applicant
Ve BuUs

i. Union of India through General Manager, Ceniral
Kailway, Bombay VI.

ii. OChsirmar FRellwsy Fecruitment Board (Previously
tnosM as B 3 ervice Commission), Bombay
Cortral

oo Applicont,

\
i
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iii. Divisional Railway Manager, Central Rallway,
Jhansi.

... Respondents.

26. Original Application no. 922 of 1992

pankaj Kumar Gupta, g/o shri S.B. singhal, R/o Rly.
Qr. No. MB 178=4, Station Road, Agra Cantt. 7

se e N)plican‘t.
Versus

i. unio-n of India through General Manager, Central
Railway, Bombay VT.

iji. Chairman, Railway Recruitment Board (previously

known as Railway Service Commission), Scmbay
Central.

jii. Diwvisional Railway Manager, Central Railway,
Jhansi.

... Respondents.

3], Original App lication no. 923 of 1992

pradeep Kumar, Sfo Shri P. Narayan, R/o house no. 479
near Bihari Ji Ka Temple, Babina, Jhansi.

.e. Applicant.

Versus

ie Union of Indla through General Ménagel, Central
Railway, Bombay VI,

ii. Chairman, Rallwey Recruitment Board (previously
“nows as HRailway service Commission), oomoay
Zentral.

iii. Divisional Railwsy Manager, Central Railway,
Jbaﬂsi.

« . Respon‘jentSt

39, Original Application no. 924 o 1352

1 adhuwala Khare, W/o sSnri H.K. oo ..., = - House no.
243/8, hainagarh, 13337, Thored.

v
.‘.'ers\\f

i. Umion of india throuagh General Manager, Central
Cailaay, Bombay Ve

G.T_,}L L 012/-




ii.

iii.

e d
o

//o12 [/

Chairman, railway Recruitment Board (Freviously
known as Railway Service Commission), Bombay
Ceniral.

Divisional Railway Manager, Central Railway,
Jhansi,

Respondents.

inal annlication no. 1072 of 19%2

Mohammad Israil, S/o Shri Mohd. Gani, R/o ward No. 2,
near Railway Station Harpalpur, Distt. Chhatarpur.

ii.

iii.

izi.

Applicant.

- s &
Versus

Union of India through Gereral Manager, Central
Railway, Bombay VI.

Chairman, Railway Recruitment Board (previously
known as Railway Service Commission), Bombay
Central,

Divisional Railway Manager, Central Railway,
Jhansi.

Respondents.

(~::zinal Application no. 1073 of 1392.

r. t:aa3s Teweri, S/o Shri Baii Nath Tiwari, R/o
¢ sunrehi, Post Tindwari, Distt. Banca.
ees Appliczant,

Versus

~eilmay, Bombay VI.

Cheirman, ha
kriowr as Ral
Ce

ilway Recruitment Bogrd %previ
way Service Commission) Bonbay
P

o do o '

Divisional Railway Manager, Central keilncy,

S7anss .

- -3
srisiral applicaticor - 174 of 1TTC
S .® Zwerugs 3karma, /2 2 71 Mui. o smErTE. oo Ty
nara Dwar, Gokul, Mathuwra. (o.i.)
) A

~ -
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versus

i, Union of India through General Manager, Central
Railway, Bombay VI.

4. Chairman, Railway Recruitment Board {previously
known as Railway Service Commission), Bombay
Central. A

jii. Divisional Railway Manager, Centgal,Railway,
Jhansi. - o

s e RespondEHtS.

36. Original Application no. 1075 of 1992.

Mohd. Aslam Khan, S/o shri Mohd. Yusuf Khan, R/o 114,
Mewat ipura, Jhansi.

PP Applicant.
versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

ji. The Secretary, Railway Recruitment Board (previo-
usly known as Rallway service Commission), Bombay
Central. '

jii, Divisional Railway Manager, Certral Rallv ay,
Jhansi.

. ReSPOHden'ts-

3f. Original Application no. 1076 of 1992,

Bhareot Bhushan, S/o Shri Keshav D,s, R/o Poonch, Moth,
Distt. Jhansi.

-4 & Applicant.
Versis
i. ynion of Indie through General Manager, Central

Railway, Bombay VI.

ji, Chairman, Railway Kecruitment Board (previously
known as Railway Service Commission), Bombay
Zertral.

iii- Div

i- ar~l Railway Maraael, Centr:1 Railway,
Jha .

nsi
ete Responden'ts.

33. Original Applicetion no. 1077 of 1992.

Ashok Kumar Veirw, 5/ - »02i ReSe VEImS, R/o 153, Pura”’
Neirsl, Jhens: .

ccx Appli
A\

A

cant.

A/
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Versus Nk

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Recruitment Board {previously
known as Railway Service Commicsion), Bombay
Central.

jii. Divisional Railway Manager, Centrai Rai lway,
Jhansi. S

++s Respondents.

3¢. Original Application no. 1078 of 1992

Shakil Ahmaed Hasmi, S/o Shri w.A. Hasmi, R/o Devgsnpura,
Post Panwari, Distt. Hamirpur. (U.P.).

R Applicar‘l‘t.
Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Recruitment Board (previously
known as Railway S€rvice Commission), Bombay
Central. :

iii. Divisional Railway Manager, Central Reilvay,
Jhansi.

o % s REspOﬂder‘i’tS..

0. Original Application no. 1081 cof 19%2,

f

Viiay Kumer Dwivedi, S/o Shri C.5. Dwivedi, R/o village
Takali (Hastam) P.O. Hastam, Via Khurhand Stetion,
Distt. Eﬂnda.
et App lic arlt
Versus

i. Unior. of Indie through sereral Manager, Central

Rellway, Bomia, VT

1i. Cheirman Hailway hecruitrment bosrd (previcusly
known as Railway Service Commission), Sombay
Ceri.tra 1 .

iii. Divisional Railway Manaaer, Central Reilway, Jhansi.

) RESpOT‘.de nt.‘.i.

4t , Cricinel Applico’-n po. 1082 of 1902
- - -— T e ~f .~ K +
omlev Vo ar Srive s onen 200 Bl A.l.L.Srivastava, R/o
, ceioshar Targ LossT imamed
y
e Appl]'r::an't.

a)rr\'. LI ] lf.",.--




Versus
i. Union of India through General Manager, Bombay VT.
ji., Chairman, Rallway Recruitment Board (previously
known as Railway Service Commission), Bombay
Central.
jii. Divisional Railway Manager, Central Railway, Jhansi.

- ..+ Respondents.

- A

- 0 ~ 2 - R
G4 u.L'.J.g.Ludl nﬂ_.li...u‘t..cn noe. 13,5 nf 100D

vinod Kumer R. Shrotiya, $/o shri Raja Ram, R/o M. Lal Ganj

: P Applicant..
versus .

i. Union of India through General Manager, Central
Rai lway, Bombay VI.

ii. Chairman, Railway Service Commission({ now knownh as
Railway Becruitment Board), Bombay Central.

iii. Divisional Railway Manager, Gentral Railway, Jhansi.

..+ Respondents.

4% Original Application no. 614 of 1993.

Ajit Kumar Srivastava. s/é shri K.B.L. Srivastava, R/ 0
902 Kalyani, D Civil lipes, Unnao.

ee+ Applicant.
Versus

i, uUnion of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Recruitment Board, Rombay Central,
Bombay.

jii. Divisional Railway Marager, Ccentral Rallwa Jhansie
e 4

v+ hespondentse.

4). Original Application no. 1060 of 1993.

Anand Kumar Sharma, s/o shri B.S. ShaTms, R/o (C/o) shri
G.D. Mishra, Pratap Ganjpurs, Jagdalpur, Distt. Bastra.

J\pp lic ant .
Versus

3 Jnien of Tndie irroush Geis Tel Maiso o, Seouvel

TR |
5w gt e 0 R




ii.

iii.

456,

ii.

iii.

46.

Railway, Bombay VT.

Chairman, Railway Recruitment Board, Bombay Central
Bombay.

Divisional Railway Manager, Central Railway, Jhansgi.

Respondents.

*+8 .

Original Application no. 1465 of 1993

Sanijiv Kumar Tiwari, S/o Shri R.N, Tiwari, R/o Gandhi Nagar
v, , Dictrict Jalaun.

ve« Applicant.

Versus

Union of India through General Manager, Central
Railway, Bombay VI.

Chairman, Railway Recruitment Board, Bombay Central,
Bombay.

Divisional Railway Manager, Central Railway, Jhansi.

Respondents.

Original Application no. 20 of 1994

Arvind Srivastava, S/o Awadh Behari Lal Srivastava, R/o
307, C.P. Mission Compund, Jhansi.

iil.

iid.

4’?-

Applicant,

LA ]

Versus

Union of India through Secretary, Railway Board, /.
Ministry of Railway, New Delhi.
Gereral Manager, Centrsl Railway, Bombasy VT,

Chairmsn, Railway Recruitment Board, Bombay Central
Bombay .

Respondents.,

* e -

Original Application nc. 70 of 1394

Fromod Srivastava, S/o Shri S.S. Srivastava, R/o 157,
Chgturyasna, Jhansi.

App licant.
versus
tnicn of India through General hanaser, lermiral
»ailway, Bombay \I.

“hairran, Raithvey F_croi*ment Bosxd, Eoxtoe Tentral,

<5

r.

Lo voeiel7/-
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{ii. Divisional Railway Manager, Central Railway, Jhansi.

YR RespondentSo

4g. Original Application no. 402 of 1994

Lala Rem, S/o0 Shri Kashi Ram, R/o 487/3, Near Junior
High School, Nai Basti Jhansi.

ve. Applicant,
Versus

i. Unicn of India through secretary Railway Board,
Ministry of Reilway, New Delhi.

ji. General Manager, Central Railway, Bombay VT, |

jii. Chairman, Railway Recruitmert Board, Bombay Central
Bombay. . .

e Respondents.

4. Original Application no. 413 of 1994.

Mahendra Kumar Agnihotri, s/o shri Bhogi Ram Agnihotri, R/ o |
422, Station Road, Lalitpur. '

aew Applicant.
versus

i. ynion of India through secetory, Railway Board, >
Ministry of Raiways, hew De lhi.

'y

ijji, General Manager, Central Railway, Bombay VT,

jii. Chairman, Railway Recruitment Board, Bombay central,
Bombay.

... Respondents.

50 Original Application no. 488 of 1994. ry

Sunil Kum.r Bhatnagar, s/o shri K.B. Bhatnagar, R/c near
R.E. Colony, Civil Lines, Lalitpur.

. Applicant

Counsel for the applicant Shri R.K. Nigam. i
Versus
i. Unior of India through Secretary, Railway Board,

Miristry of Reilways, New Deihil,

ii. Genrral flanager, central Railway, Bombay Vi,

243. Shairmen, Fal “. e~ .tre-7 Board, Bombay Certral.
- Al

P -

t

v o RESPOHL".EHLS.
Coinsel for the Respondents Shri A.V. srivastava.
Yo e e 18/ »
ot




5.  Original Application no. 141 of 1988

K. Indra Singh, D/o Late Shri Chandan Singh, R/o 536,
Nanak 3anj, Sipri Bazar, Jhansi.

s Applican't.
Counsel for the applicant. ShriAlok Dava

Versus

i. Tie Union of India +b“" ugh the Ceneral !‘.!a!'?eg‘”"

Ay

Central Railway, Bombay VT.

ii. Rallway Serivce Commission, Bombay.

!

sa RespondEntS.

Counsel for the Respondents. Shri H.P. @hakorvorty
shri v.K, Goel, v

ORDER (Regerved)

JUSTIGE B,C, SAKSENA,V,C,

These 50 o;As invelve almost identical questions of
fact and lsv.. They are, therefore being decided by a common
order:,
2. The brief facts are that gdn % Employment Notice Not
2/80/81 was issued by the Railwey Recruitment Board Bom¥zy',
This Board was previously known a&s failway Service Commissieni,
awvmien

< he 1
In the said Employment Notice, various non-téchincal categories,
category Ne4 25 had been indicated for the post of Prebationary

Anstt, Station Mastersi, The applicants state that they had

applicd in response of the said Employment Nctice for the said
post viz Category No, 25, They were called to appear at the

wiitien test hald on 21%6.185., 1lhey were also shown as
successful at the written test and were called to appear at

an interview k+gk held on 21,3,1¢82 at Bhopal or other

Centrec. e arstiecante furts roee f R TR
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they were askad to attand the psychelegical test held in the

office of the Respondent No.\2 at_G}tmchgato, Bombay on 1245 .82t
S . :

The further case &f the appltcants:that thereafter a notice

was displayed at the notice bosrd of the Respondent Noi,2

|
indicating that some imvestigatiens are in process and after |
‘ s

completion of the investigatiens the results will be declared x
and the appointment orders will be issued for which equal

]

numberm of posts were being reserved, The applicantg stated

that W& he made representation en on 1l1.11.88 which get ne

response;,
me

3, In the meantime it appears that;the candidates
filed OAs Under Section 19 of the A.T. Act before the Bombay

Bench and the said O.As were decided by an erder dated 14,2191
The applicants have also made reference to decision by this

Bench of the Tribunal wiz;(i) CLAQ No!, 936 of 1987

Smt, Raj Kumari Sharma Vsi% Unien of India decided on l15'.5?.9.l.

(1i) O.A. No, 318 of 1989 Rajesh Kumar Shivhare and Ors Vsj,

Union of India decided on 30.9%1991%

4. The applicants further ‘case is that after the
said judgments the applicants approached the office of the
Respondent no!.2 to bestow the same benefits arising out of
the szic judgnents te the applicants bul he was told that

he should also bring such a direction from the Tribunal, The
applicant further contend that ne inquiry had been conducted
in the matter and st any rate the applicants have not been

allowed to participate in the process of inquiry, Thelr
fiurther case is that am &x the entire exanination has not been

canesli £ erd e o -ointeent gvders Mave boen Tecyad ang 3
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circulsr has alse been issued on the same subject on 3lK9Ce

2. The Respondent ney2 has filed a written stataent in
almost all the O,Asi, Therein the plea’the O.As being barred by

limitatien as previded l‘ang:%th 21 of the A.T.Act has been
raised. It has been stated that as far as the spplicants are
concarned, ths final seivciien of Rkis Catlsgory Netk 25 was
finalised during December 1986 and the name of the applicents
de net find place in the final panel issiued, as they had

net secured adequate marks to qualify, The O.As were f iled

in the year 1992, A further plea taken in the counter aff ida-
vit is that the cause of action on the basis of which tho‘ O.As
are being filed sannet be said to beve eccurred within the

territerial jurisdiction of this Tribunal., The Empleyment
Notice was issued by the Respondent No',2, the office of which
is at Bombay. The further ples take: is that the place of
stay of the applicant would not determined the jurisdictien

to file the C.,A, It has alseo been pleaded tnat the orders
issued by the CAT Bombay Bench or Allahabad Bench does ndt

afford a fresh csuse of action and the O,As are barred by P
time. It has been pleaded by the respondent no.2 that the | |
said circular has no connection with the present petition.

It was meant for fixation of seniority of selected candidates

end gince the petilion.y %;5 nzt gualified for final selecticn

he has no claim for appointment, No rejoinder affidavit
appears to have been filed in any of the O.As,. |

6 we have heard the learned counsel for the
porties.,
;-i. Qe
T we may first Egiaglthe preliminary objecticns with
N
coeaTd W0 bhe Lol AllizBAlity of this Lus 0N the grcu .
PN o]
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of want of territorisl jurisdiction, Admittedly, the
Employment Notice was issued by the Railwey Recruitment
Board, Bombay and the result was required to be declared by
the Railway Recruitment Board, Bombay,. The applicants have
sought the relief of a writ of mandamus to be issued to the
respondents to lssue the appointment erder in favour of ths
applicant within a time bound pariod in consonance with the

judment ef thdés Tribunal in O.A. Nof. 318 of 1989 dated

‘ l:taru
30.9.,1591t since the respondent neh2 is ﬁtoutsidc territo-

rial jusisdictien of the Tribunal evidently such a directien
cannot be issued to the respondent nogd. The provisions
of Axrt, 226&%‘:,the Constitution of Indis will not goven the
sitpatien. The territorial jurisdiction of the Allahabad
Bench of the Tribunal has been laid down,3® Section 19(1)
of A.T. Act provides that:
®* ctect to the other provisions of this

Act, a person aggrieved by any order

pertaining to any mstter within the

jurisdiction of the Tribunal may make

an application to the Tribunal for the

redressal ef his grievance.,”
Thus for the purposes of maintainability of the O.A. the
sine gumenon is that ¥ it seek redressal against any erder

kax pertaining te any matter within the jurisdiction of this
Tribunal, Evidently since the Railway Recruitment Board
Bombay, respondent no*2 was competcnt to declare the result
end it being ].;:-kqé‘outside the territorial jurisdiction of
ugﬁmm of this Iribunal the applicants cannot seek

1k€.r
regiessal of his gr:evance win of not beina niyer armv
RN R At SRR r.‘v:‘f,-r by req;nrﬁen* neL? . Lo EsrToLIl L
under Sub S¢c.
povers conferred wix/(l) of Section 18 AT, Act the Contral
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Govt. has issued a notification laying down the Jurisdictien
of the various Benches of the iribunal, 1In respect of the
Allahabad Bench w.e.f4 14,11.8% the territorial jurisdiction

kas indicated in the notificatien dated 14988 vhich-{uu

published in the Gazette of India Extraerfdinary dated 1.9.88
*t Pgu 1 1s ® State of U.P.(excluding 12 districts mentiencd
under sl nqr.4 under the Juriod:lction of the Lucknow Bench
w.e £ 15‘.1=.91). The final 1ist has also been shm to have

been pwlished by the respondent nNo.2 at Bembay, Thus we
are satisfied that for want of territorial Jurisdiction his
Bench of the Tribunal cannot take cognizance of these O.As,
8, We may now proceed to consider the plea of the

O-A being barred by limitation which hes been raised on behalf

of the respondent no.2. The s¢lection was made in 1982 and
+when certain discrepencies was found inquiries were held and
on completition of the inquiry the final selection list was
issued in December 1986, The ol.As have been filed in 1999.

Clearly the C.As are barred Py limitation as provided under
section 21 of the A,.T, Act, The learned counsel for the
applicant submitted that similar matters were taken wp for
consideration by the Bombay Bench of the Tribunal ss also by

this Bench ¢f the Tribunal and the decision by this Bench of

the ‘ribunal in the afcrecaid Ghs were rendered in September
1991 while the decision by the Bombay Bench of the Tribunal

was rendered en 14.2.91.

G It is fairly well settjed thet a decision of a
court or Tribunal dor- nat afford a fresh cause of action,
!-,a ) .
g cuzsticn ¢f Jew which cam2 te be decided could very well

. _
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wes held that the cuty of f 5w arbitrargsx as it laid down |
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the decision by the iribunal & ether case dwm'raffordé}a |
fresh cause of'act.tenh The case law on the question has been

considered by the Madras Bench ef the Tribunal in a case .1

i

reported in 1994(28) ATC 810 A.I.P.E.U Class III Vsl lnien of \F
India and Ors. We sre in respectful agreement with the view "-“1i
taken in ine sauf'ecisi.ow. we, therefore hold that the 0.AS t 3

are barred by limitationt

10« we may now proceed to analyse certas:n decisiens \ |

sited at the ber. The Bombay Bench of the Tribuwnel vide its
judguent dated 14.2.92 had observed that most of the applicants |
were not declared selected because they have obtained less |
than 150 marks The Bench i.n its decision rendered on 14,291

marls creve

certain qualifying marks in excess of 35% even though
suf f icient nugber of per::ns were not going to join the

scrvices amd even those who had secured less than 150 marks

haed tc be appointed tc fill the available vacancies which

were ac}vertised./ értain directions were given to the respo-

v
ndents(kto jdentify the actual number of vacancies in the Emple- A

yment Notice No, 2/81-82 and the vacancies in each category
have to be further ecarmarked. This is for category no'W25%

(i1) The responcents shall further find out as to how many
cannidetes, whe eénpesred in the said examinaticn,
have been selected finally and given appointments
gimixax other directions were also given which would not be
relevant for our purposes. Except to note that in compliance
whth the directions given in the said order the High Power
Coumittee gave its report, Thereafter a contenpt pelition ves
fi1cd cna L otha eonbympt retition Bombay o eh opassst 30 U

5 - " e ez
ire ;i3 that all those appl .wants #iv OVE
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secured 105 or more marks out of 3CC shall be deemdd to have

been recommended for Category No,25 and the General Managers

of the respective Railways shal) take steps to constder

whether these ipplicants can now be granted appeointwments
in the vacancies which we have indicated s within two menths

frem the date of recelipt ef the ordery’

1l. The respondents thereafter fi)ed civi; appeals no, :
1821-31/1994 and the Hon'ble Supreme Court vide its Jjudgment :
delivered on 2949,1994 set aside the order dated 64,1093

- passed by the Bombay Bench of the Iribunali, It did not find

any arbitrariness in the cut of f marks which were also adopted
by the High Power Committee:, Thereafter certain other
petitions were filed before the Bombay Bench, Thelleading

O.A §s 280/91. The 14 C.r: were decided by a cemmon judgment
dated 1,2,95 and they wei< cismissed on the ground of limi-
tation as also on merits,

12, The learnec ccunsel for the respondents has also
placed for our consideration a decision rendered by the

Jabalpur Bench in 0,4, 405/88 decided on 62,95, The Fium

FRSEIN
Bench took the view that the decisions in appeals by the

Hont'ble Sunrere Court through its judgment dated 25 4594,
tne meli. o ho: corn . en end and dismissed trhe G relding tia*f
the applicantg was not entitled to any relief.,

13, These O.As have haan to suffer the same fate’, They
are barrec by limitation, not maintainable befere this Bench
and ever or mooits no case for interference is made out,

All tre Trs ere tharefore dismissed, No o cirs as teo costse

: En
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